
(0) the impact of the said measUl'Ol on 
tbe ,teadBy raisioS price JiDe ? 

THB MINISTER OF FOOD AND 
CML SUPPLIBS (R.AO BIRENDR.A 
SINGH) : (a) to (c) The main thrust of tbe 
Government pol icy is to increase the pro .. 
duction of essential commodities, parti. out..., t;be ones ~hich are in short supply. 
Tbe Public Distribution System is bejng 
__ mlioed and e~pandod. Some of tbe 
OIMDtiltol commodities are imported to 
supplement the domestic supply, The ex-
port of e8a~ntial commodities is regulated. 
Continuous action is being taken against 
the blackmarketeers and' profiteers under 
the' Bssential Commodities Act. 1955 and 
tit" Prevention of Blackmarketing and 
Maintenance of Supplie!ll of Essential 
Commodities Act, 1980. As per available 
information, during the first six months 
of the current year, 2404 persons have 
been arrested under the Essential Commo-
dtties Act, and 40 persons have been 
ordered to be detained under the Preven-
tion of lttackmarketing Act. These mea-
Bures are expected to keep the prices of 
essential commodities in chock. 

Area of the Country Prone to soil erosion 

3202. SHRI SUKH RAM: Will the 
Minister of AORICUL TURE AND RURAL 
D!VELOPMENT be pleased to state: 

(a) the tota 1 area of the country 
which is prone to soil erosion; 

(b) area treated so far and the cost 
thereof; 

(c) whether Government have prepared 
ot propose to prepare a comprehensive 
plan to tack Ie this problem; 

(d) if so, the share of Himachal 
p'radeah of such land (Le. prone to soil 
erosion) and the estimated cost involved 
ia treatJna this land in order to sav ~ parti-
cularly the hydroelectric Dams from silt-
iDI; and 

(e) how i. this experditure loina to 
be fioanced? 

THB MINISTBR. ,OF :;TATB IN THE 
DEPARTMBNT OF RURAL DBVBLOP· 

. MBNT (SHRI CHANDULAL CHANDRA· 
KAR) : (a) ErosioD al a natura. proccss is 
.oinlon aU over the COtIDtry. H~'r, Mi. 
per report of the National ComaalSlioll ott 
A,riouiture, area subjected to accoterate4 
erosion by water aad wind is eltlmated to' 
be about 150 million ha., while total atea 
subject to soil erosion and otber land 
deltadation process. i,. estimated at 175 
mimon ba. 

(b) Till 1984.85, an area of about 
29.38 million ha. bas been treated by 
various soH and water conservation mea-
Sures both under Sta(e and Central Sector 
schemes, at a cost of about Rs. 1200 
crores. 

(c) Government have continued durin. 
1985-86 the proJrammes to contcol soU 
erosion of alrieul tural and Don-agricultural 
lands, 1 educe siltation of major and 
medium reservoirs, constructed for gene-
ration of irrigation and hydro·electricity 
moderate flood havoc in the produ~tive 
plains and restore degraded and under-
utilised area to obtain additional land 
stock for productive management, etc. 
A larger and diversified proaramme has 
been proposed for implementation durin, 
tb e Seventh Plan to enbance productivity 
of land, generate employment opportunities 
in rural areas and maintain beneficial 
reJationship between land and water c),clo. 

(d) and (e) In absC(nce of a compre-
hensive survey, exact of extent problem area 
in Himachal PradeSh which are subject to 
soil erosion and land dearadatioD as well 
as total estimate of cost of treat in. , such 
areas are not available. However, the 
higher siltation rate in the Govind Saaar 
Reservoir and heavy silt load from the· 
watersheds indicate that erosion is exten-
sive and seri~us. 

Besides State Sector scheme, Central 
assistanc c bas been provided to Himacbal 
Pradesh tbrouah the fonowin. scbem,cl : 

0) Soil conservation in the catcb-
ments of River Valley, Project. 
of Bbakra aDd Bcu. 
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(Ii) In~lrat cd wat er8be~ mamag.ement 
io plood-prone River catchments 
ot' Upper Yamuna. 

(ii i) Soil, water and tree conserva· 
tion in the Himalayas. In J 984-
85, the progress made in 
Himachal Pradesh is as follows: 

State Sector 

Central Sector 

Total 

Physical Financial 
(lakh ha.) (Rs. in crores) 

0.89 

1.88 

2.77 

20.71 

29.79 

50.50 

Action Regarding Insurance against crop 
loan Granted by Banks 

3203. SHRI MANORANJAN 
BHAKTA: Will the Minister of .AGRI· 
CULTURE AND RURAL DEVELOp· 
MENT be pleased to state: 

(a) whether Governmenl have tak ~n 
any actiolJ regarding insurance agalUst 
crop loan granted b) the banks durin" the 
current year 'as. mentioned in his budget 
Ipee.h; 

(b) if so, the details of the districts 
wbicb come under its purview; 

(c) whether the Andsll1an district has 
taken any action in this regard; and 

(d) jf not, the reasons therefor? 

THE'MINISTER OF STATE IN THB 
DEPAftTMENT OF RURAL D'BVELOP· 
MENT (SHRI CHANDULAL CHANDRA .. 
KAR): (a) In accordance with the ann'ou-
nc-ement made by the Finance MitJi'st or in 
his budlet speech, the details of a compre-
hensive Scheme of Crop InsuraDcc com-
mencina from Kharif 1'985 were worked 
out. The scheme is operated by tho Gene-
ral Insuranco Corporation of India itt 
collaboration with tho Stato Governments. 
All, farmers availinl or crop loanl from 
O .. ,_..ti.... CommetolaJ BaDtI aod 

.. Resional Rural Banks fOr raisinl the 
crops, namely. rice, wheat. miJlets, 
Oilseeds and pulses in the 'Defined Areas' 
in tbe States are covered under tbe 
scheme. 

(b) The scheme is applicable ror rais-
ing the aforesaid crops in tbe 'Defined 
Areas' in all the State which have take" 
action to implement the scheme with effect 
frol11 Kbarif 1985. 

(c) and (d) The Union Territory of 
Andaman and Nicobar Islands have not 
taken action to implement the scheme 
from Kharif 1985. They have not indi-
cated the reasons for not starting the im-
plementation of the scheme. 

11.00 brs 

SHRI O.G. SWELL (ShilJong) : I thank 
you for havina given me the permission 
because I had written to you. You know 
chat in South Africa things are loina 
very badly. The war against the abomi. 
nable prinCiple of apartheid is reacbinl 
wide proportions. The whole world is 
exercised about it. 

MR. SPEAKER : I have &ot it. 

SHRI G.O. SWELL: Even President 
Reagan is forced to impose economic 
sanctions against South Africa. 

MR. SPEAKER: That is Dot the 
way. You have already sent your Short 
Notice Question. I wiJl consider it. 

( Interruptions) 

MR. SPEAKER : I said I will considet 
the ways and means how to do it. W. 
shall lee. I will consider it. 

PROF. K.K.. TEWARY (Bu~r)': The 
raoist Governlllcot of South Afri~ il tr,-
ina to drive a wedae betwoon the Oov.,n 
ment of India and Indians 00 tho oae baad-
and tbe persecuted Blacks ot South Africa 
and other AfricaD Countries. I want tho 
Mildl'or to make·. atat.mete. 




